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PREFACE

Shri M. Venkaiah Naidu assumed the Office of the Vice-President of India
on 11t August 2017. Under provisions of the Constitution, since the Vice-
President of India is also the ex officio Chairman of Rajya Sabha (Council of
States), Shri Naidu became the thirteenth Chairman of Rajya Sabha succeeding
Shri M. Hamid Ansari.

On 11" August 2017, when Shri M. Venkaiah Naidu presided over the
Rajya Sabha for the first time after having assumed the Office, he was accorded
a warm welcome by the Hon'ble Prime Minister, Hon'ble Leader of the House,
Hon'ble Leader of the Opposition, Hon'ble Deputy Chairman, leaders of various
political parties and some Members of the House. Leading the House in felicitating
Shri Naidu, Hon'ble Prime Minister, Shri Narendra Modi said that Shri M. Venkaiah
Naidu is the first Vice-President of India who was born in independent India, and
has long experience in the functioning of the House, its Committees, and its
procedures and processes. He added that Shri Naidu being from a humble
farmer's family, the issues concerning farmers, dalits, the poor and underprivileged
sections of society have always remained close to his heart. Commending
Shri Naidu for his hard work, dedication and eloquence, the Prime Minister
expressed the hope that Shri Naidu would strive to enhance the dignity of the
Office of the Vice-President and Chairman, Rajya Sabha. Hon'ble Leader of the
House, ShriArun Jaitley referring to Shri Naidu's long experience as a Member
of the House for nearly two decades, observed, "...we need the full participation
and the cooperation of all in order to effectively run this House, and | am sure,
your experience, as a Member of twenty year standing, will come as a considerable
aid".

Members belonging to various political parties offered their felicitations to
Shri M. Venkaiah Naidu. He was hailed for his phenomenal rise from a humble
background to the exalted position of the Vice-President of India. Members
referred to Shri Naidu's remarkable journey in public life as a grassroots political
worker, student leader, Member of Legislative Assembly, Member of Parliament,
President of the Bharatiya Janata Party and the Union Minister serving the
country with great distinction. They appreciated his deep and abiding commitment
to the cause of the farmers, the poor and the rural masses and his sincere
efforts to address their concerns. Acknowledging his vast experience in legislative
and parliamentary affairs, Members expressed the hope that Shri Naidu would
strike a fine balance between the need for making time available for raising
issues of public importance and the transaction of government business so as
to ensure effective functioning of the House. He was looked upon as a guide and
a source of inspiration for conducting the proceedings of the House with utmost
fairness and impartiality. Members expressed the hope and confidence that
under his able stewardship, the dignity and decorum of the august House would
be further enhanced.



While accepting the felicitations with great modesty and humility, Hon'ble
Chairman expressed his gratitude to the Hon'ble Members of Parliament for
reposing their faith and confidence in him and entrusting him with such high
responsibility. Highlighting the challenges of poverty, illiteracy, inequality faced
by the country even after seventy years of independence, Shri Naidu emphasised
the urgent need to address these critical issues and work collectively in the
pursuit of common national goals. He observed, "Our democratic polity allows
flourishing of different ideas and thoughts on a range of socio-economic issues.
But adversarial politics should not be allowed to have adverse impact on the
functioning of Parliament, which, in turn, impacts the progress of our nation".
He added, "We may belong to different parties, but our common aim is to
strengthen India, to make India stable, strong and prosperous and to see that
the fruits of development reach the last man in the line, what you call the
Antyodaya — uplifting the poorest of the poor".

Expressing his concern on the issue of obstruction and disruption of
parliamentary proceedings and emphasising on the greater need for enlightened
and meaningful debates and discussions on issues concerning people's welfare,
Hon'ble Chairman further observed, "...Parliament should be the voice of sanity,
echoing their concerns and finding solutions to their problems as the best way
forward". Echoing the common feeling among Members that media give undue
weightage to sensationalism, controversies and negativism, he said that it is
also the sacred duty of the media to report the constructive debates in the
House and highlight the positive aspects of the functioning of Parliament. He
also urged the Members "to work in the spirit of a competitive and cooperative
federalism to quicken the pace of development, to offer more opportunities to
people for bettering their lives" and "play the role of a catalyst in fulfilling this
national quest".

Hon'ble Chairman assured the Members that he would endeavour to uphold
the dignity of the high Office and live upto the trust reposed in him and remain
open to the suggestions of the Members for improving the functioning of the
House as per their collective wisdom. While reminding the Members about the
resolution adopted by the august House at the special sittings held in 1997 on
the occasion of Golden Jubilee of our Independence, he reiterated the
commitment to preserve and enhance the prestige of the Parliament by conscious
and dignified conformity to the entire regime of Rules of Procedure and Conduct
of Business of the Houses and Directions of the Presiding Officers.

This publication is a compilation of the speeches delivered by the Members
to felicitate Shri M. Venkaiah Naidu on the occasion of his assuming the Office
of the Chairman of Rajya Sabha and his response thereon to the felicitations.
The text of some of the speeches has been marginally edited.

Desh Deepak Verma
NEw DELH; Secretary-General,
October, 2017 Rajya Sabha.
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RARE ABILITY TO CONNECT WITH PEOPLE FROM
ALL REGIONS OF THE COUNTRY

Shri A. Navaneethakrishnan
All India Anna Dravida Munnetra Kazhagam

Thank you, Mr. Chairman, hon'ble Prime Minister, hon'ble Leader of the
Opposition and other hon'ble Members of this august House. At the outset,
I would like to thank our hon'ble Prime Minister for selecting the most competent
gentleman to hold the post of hon'ble Vice-President and Chairman of this House.
It is a well known fact that our hon'ble Chairman was very close to our hon'ble
Amma. Had she been alive, she would have been happier than any of us and
she would have attended this function. Definitely, our hon'ble Chairman is having
the blessings of hon'ble Amma. He will difinitely be a successful Vice-President
and Chairman of this House. Sir, you have got the ability to connect with each
and every region of India. As far as Tamil Nadu is concerned, we feel that you
hail from Tamil Nadu. You know Tamil Nadu better than me or anybody else. So,
we are very happy. Further, Sir, | have got immense faith, belief and trust that
you would connect with each and every Member of this House effectively so as
to redress his grievances and that each and every Member will get his due
opportunity to make his speeches and express his views before this august
House. A common man has become the hon'ble Vice-President of India and the
Chairman of this House. So, each and every Indian must thank our hon'ble
Prime Minister for providing this opportunity to a common man to become the
Vice-President of India and the Chairman of this House. Thank you, Sir.



NAIDU — NOW ALL INDIA'S
DEAREST UMPIRE

Shri Derek O'Brien
All India Trinamool Congress

Sir, now that | have to address you not as 'Venkaiahji' but as 'Mr. Chairman’
for the first time, let me welcome you in your favourite style—ten couplets in
rhyme. From Ms. Mamata Banerjee, Trinamool and me, our best wishes to you
and your family.

And, as you begin this new term, we are sure you will keep your sense of
humour and yet remain firm.

Mr. Chairman, | have a simple proposition, may the Chair always listen to
the voice of the Opposition.

Sir, even when the debates get overheated, we are absolutely confident
you won't lose your cool, but please keep a special eye on my colleagues from
Trinamool.

And, of course, we are all confident you will not commit that one sin of
ever passing a Bill in the din.

Short Duration Discussions and Calling Attentions we will seek, and
| hope, Mr. Chairman, Sir, you will allow, at least, two every week.

And, when the hon'ble Ministers give sketchy answers in Question Hour,
with your experience you will guide them and use your sage-like power.

And now, Sir, | will say something very serious. So, please pay careful
attention to this. And, of course, we know your love for legendary prawn, Sir, we
wish you well as you begin this new dawn.

Sir, the couplets are over but no speech to Venkaiahji, as the Chairman,
can be complete without an acronym. We wish you very well, Sir, and you have
made acronyms a new national pastime. | know many people are suggesting to
you that you should stop the acronyms, but we would like to say that you
should carry on with your acronyms because you take some letters and make
some wonderful words out of them. So, | have taken the courage to conclude
with one acronym because we believe that is your role here, and that acronym
is for 'NAIDU' - Now All India’'s Dearest Umpire. Thank you, Sir.
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CUSTODIAN OF THE CONSTITUTION

Shri Sitaram Yechury
Communist Party of India (Marxist)

Sir, a very warm welcome to you from the bottom of my heart. | am very
confident that your innings here will be very, very illustrious. Whether you call it
a queer twist of fate or a very, very ironic coincidence, you will be making your
first remarks as the Chairman of this House from the Chair and | am making my
last remarks welcoming you to this Chair.

T UM W3l 7RIGd A S e, foeel TEl el | U =S ot g9 gl © fom |
3TSUTRE T I SIS, SHET 319 el | Fehal g S 1 &F 16! Teil I S § 1 31
Sffer § TR ST Tk SIS 40 | 1 21 7T §, T EHA 89 Th-GEK o ST -9 Bl
&, AR 31O foraRem & MR W faarg off Sran on | g8 =g © v w9 foRet wen
1 fF e A Tk g B faer® a e g off T € S W hd €2 e
4t Sk TIg FT sense of humour ST & €1 3RH 39 TR ¥ &a fob | @
FE- R H 7§ =g T 3K Furie § WA i <@, @ o H 3@ S ? 3R TE
SaTE G I8 AR U 81 41 | SHR SAfKI relationship is such.

| am very happy you are here. You know this House better than most of
the people here. You know what should be done, so there is nothing much that
| can tell you as | leave. But, Sir, only one observation | would like to make.You
are sitting under two symbols. One is the Ashoka Chakra where it says
Satyameva Jayate. It means, 'the truth shall prevail'. Another is the scale of
justice. This seat, Sir, | would say is the seat of Vikramaditya. From this seat,
it is not only the truth, but whatever you do has to be just. Justice has to be
given to whatever is raised in this House. And | hope that this is something that
you will uphold. | am very confident that you will uphold that and also the various
requests that the other Members made because | won't be here. | join them in
their request because | want the House to function like that.

Sir, you and | have grown up in our mother tongue Telugu. | hope the
interpretation is there. *We know how Shri Gurazada Apparao described our
nation. Sir, | request you to kindly bear that in mind. Keeping aside our ideologies,
deliver your duties accordingly.

The country is not bricks and mortar. The country means its people.
| hope that that principle will be supreme in your judgement here and that you
will be able to do that.

* Translated from Telugu
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Finally, Sir, you are now in a very important position in our constitutional
scheme of things. | am very happy and glad that you are in that position. | am
very happy and glad that your entire family is here. | share my personal happiness
with them also. That is apart from my political party and view. You are the
custodian of our Constitution. The Constitution begins by saying, 'We, the
people...' and we end our Preamble by saying '... adopt, enact and give to
ourselves this Constitution.' The essential feature is the people. The people are
supreme. The sovereignty of the country lies with the people. Now, how do
people exercise this sovereignty? They exercise this sovereignty through the
elected Members of Parliament or Legislatures. The elected Members keep the
Government accountable to the Parliament and the Legislatures. The Executive
is accountable to us. We are accountable to the people and that is the link of
this sovereignty. If this link breaks and if Parliament does not function and
discharge its responsibility, then people's sovereignty just dissolves. That is
something which is not permissible. | am sure you will agree, the Prime Minister
will agree, the ruling party will agree and all of us will agree. So, please allow
this institution and this august House to function and discharge that responsibility.
You have that onerous responsibility now to ensure that this happens with justice
and dignity. And | am confident that you will discharge that. My very, very best
wishes to you. Of course, we will meet outside this august House, but in this
august House, as my last remark, | would say that | am very happy to welcome
you in the Chair and as the Chairman of the Rajya Sabha. Thank you, Sir.
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DISCIPLINED AND METICULOUS PERSON

Shri C.M. Ramesh
Telugu Desam Party

*Mr. Chairman Sir, today people of the state of Andhra Pradesh are both
happy and sad. We are happy because you are elected to the second highest
constitutional post of India. It is a matter of pride for the people of Andhra Pradesh
and for the people of entire India as well. The people of Andhra Pradesh consider
you as their elder brother and they always look towards you for help and guidance.
We used to address our problems to you. Sir, today we are equally sad because
we apprehend that we might lose that opportunity to put forth our problems
before you. Sir, yesterday in the televised speech you have assured that you
will always strive for the development of India and for the development of
Andhra Pradesh as well.

Sir, since my childhood days as a student, | used to look at your pictures
and read your statements. Sir, on this occasion | would like to thank two great
personalities. | read about them long back in newspapers. One is Shri O. Durga
Prasad and the other is Shri Somaiah. Sir, as you said earlier, these two
personalities are the reason for your disciplined lifestyle and today you were
able to attain this highest position because of their teachings. So | want to
thank these two great persons who inspired you.

Sir, I stillremember how you started gaining reputation. I think | was at the
age of fourteen or fifteen then. It was in your college days when you came to
know that a cinema theatre owner had committed a mistake unintentionally. As
a college student you made him apologise and this news was spread all over
the district of Nellore and the surrounding areas. This is how your reputation
started.

Sir, | am telling all these now so that every member will come to know of
you. When you contested for the first time from Udayagiri constituency in Nellore
district you were the only member to win with thumping majority from Janata
Party in Nellore district. In the subsequent elections for the Andhra Pradesh
Assembly, you were the only candidate to win from Janata Party in Nellore
District. We used to follow your speeches delivered in the State Legislative
Assembly of Andhra Pradesh. There was no live telecast of the proceedings of

*Translated from Telugu
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the Assembly at that time. So we used to see in Doordarshan Channel in the
evening and read in newspapers the next day. Sir, these days we are missing
quality speeches delivered by you, by Shri Gouthu Latchanna and by Shri Jaipal
Reddy in the Assembly. | wish you will guide every Member to be able to deliver
such quality speeches in this august House.

Sir, we feel proud of you because of your participation in the students’
movement and the initiative you took during Shri Nandamuri Taraka Rama Rao's
period of crisis and many such occasions. Unlike other politicians no one from
your family is into politics. Not even as Sarpanch. We have read in books that
you belong to a family with agricultural background in Chavatapalem, Nellore
district of Andhra Pradesh and you used to commute by bicycle to school and
colleges. You have been a Member of Rajya Sabha continuously for four terms
because of your services rendered to the party and to the country.

Sir, people from Telugu speaking States are happy because after fifty years
a person from Telugu speaking States is occupying this highest position. Itis in
1962 that Shri Zakir Husain was elected as Vice President of India and now
after fifty years a person from Telugu speaking States is elected as Vice President
of India. | want to congratulate our hon'ble Prime Minister Shri Narendra Modi
and Bharatiya Janata Party for this privilege.

Sir, we have learnt many things from you. We have seen you in Opposition,
in Treasury benches and now we are seeing you as the Chairman of Rajya
Sabha. We wish you will perform your duties as meticulously as you have
performed in your earlier responsibilities. Thank You, Sir.

14



S a4 &1 fa9w s

& gt = 8
TG GHIST T

[ FEIe, T Sge U Ul i T W, ST I i T TeAe it wre
STt Bl T W IR T T AR W 3H U I ULV HA o T et iy 3R @
A | 5T H TS oTg a1 371 @1 o, T 6 U&7 & Weh Ha S et e, S ghn fir
%, 3 e oiR 3= e for o19 waeh Mewm | 9 q@1, #ii? 3% % o o9 agd figwe
fifquer 31 T ¥, o1 A wgq fgae fUfaue 93 | 7 371 I =g featmn i ement s
Tdsh T84 1 STERd ¢ | 5191 fof AT qem it St 3 Sehicll o o) § Tk sgd & STs
IR0 T, 3 o ehTerd YA g 42 Y U AT &1 ¢ 3R e, e § R efifse
1t 9 1 TER WY Sed 9, W A3 MY, e TH oA W E A R T, AlhA 3T
TI-TY FRIE o IR H T3 Teh ST IR0 AR 31§ 7R o8 I8 § Fof <1 weenrdt apiat
BN E, S =k LT HEAA g, TS TS §Y, d 20-20 I8 ¥ TR H1 Wh A @
B 58 A T8 | ot Advocate-General W1 g, 1ol & STsl &1 917 T, Tfehe STd e
STl =9 ST ©, 39 U IR WHR Th el Wred € o 319 1 A 919 o1 7T, el T gAR
o H 9, 379 3ER o7 U, Afehd veel € T sewht 3% 79 et €, S @ 3 WER
Th Y TS R Tl A €, S A off 3ER-3¥R TTeAdt g2 IR Tl order THR &
TR T BT € | 39 A 3R o € R 3 o1el U e W S T E, el e | |
FER & | I8 91 3T ¢ o S aIS] 3708 o §, 978 @Sl 38R gehT 3Tl Toi 311 &1 § | g
T o 30 3R W ¥, THfeTe o <1, wfeh aure] St walt & fore seR S ¥ 1 g AR
& 3T et 3 &, T 3ER Sed 9, § gl 7R ¥ 7= § a1 § o § eTuent admirer @I
% 1 Admirer 3HfAT fo ST ability and intelligence 3T9H i, &9 & fawa &, 5a oft 8
AT ST FeATe- AR Fd 9, 5Tal off s fawe =gi o7 o, S e, <ferdr 3i) @
IR & it & Geifera 21, 72 o fom =g © <Tel 219 whed & T =1, Tl 5o o1 stewa et
, 8 TTIeHT right € =T, 219kt duty o € 5 2119 39 fave R gere siet, SToHt o 1 |
319 T g U g <d 9

3T 2TT9ehT 57 TRE & el after foan T, weet & & weeh! #1eqm § ff et o oiin
el W FeTHL 30 IS T g ¢ | e BN foTY Tk example @ 1 77 g fah St fed 3ik
feen & €t wifae foran < weRan &, St oo ifeet foren © 1 sweh wne-wner g &t &b iR
W IR | AN e ] 98 IHE oft S R o1 T foere =it ST, Sr 18 S
e § 31 o, 5@ gferdi iR Sl & faw™ T U National Party &1 T3 s1eae,

15



THN TS} 1 TATEX 1 I51 S o1 Hish] qo el S 7 | SThHs f 39 a1 o1 ga foh
S B IR S Y R, T-uet & gl 3 @ e, sifesd T 7 WS gk gee
HE Y& X e iR 319 wiferi § off wet | Fet wE AEAE goed T, S enedt wult
in-waiting ¥ | # Tmer § o Se< € 91 chapter close &1 ST, STel AT Y& T3t St
D T Hl oA S | TR HH- Y- F &, S A W straight-away B 81 S ¢ R
& =M &, faar § fo Sfa, 30 e @ T, 9% food S @ e ok & fama W
ST T HiehT ST fHerT |

3o drg-919 § fUselt benches ™ 97 A6l WA HE@ & FaTe &1 ot Tash
YA T IR | 3711 3779 5181 910 &, 5T # 39 Te # 13 97 Ugel ST o, 36 9HY last
bench T &3 € HY 3791 wHEfhTe & foha o1 Last benches ™ S aret O
et | TH W T murmuring St &t § o ST S arel Ieet o ol sitet < HishT
Tiyet ST &, &1 § e 9 S8 Al o1 off Tt S €, Aifer SR 0w =R w1 e
et St % | Twer g fo 279 36 experience ¥ TSR 9% § 31X 39 last benches ™
S ATt T W T A S | Ta1 & Fed gU, 39 IS R HH a1 & fag # em
STTTeRT TGS 31 B TR STTH a1 FHI il §, H=Ieg |

16



el it & ferg firame

51 TpeeT 92T
TETE] FUT 9

[Tl AEIed, To Ueet H ATIehT NCP & 2188, IRE YaIR Sil, B 7R 1o+t 1
T 3R Y Tgd-9Igd IS <1 2 | TH 9Igd QRN €, S TgH ST WG TEwit ST gt
I A U Hel, G ot SATThT g 6! & S T W9 e 371 ¢ | ST & e, 3Tk
Y T -3TT Ui W, 3T 27er aRfeafaa & Harg 3 o1, Sa=id s o1 3R &1
I R HihT oft firem § 1 310ft g T e F ST o7 and e, R R 9 e
 afrereersh & THEAI §, TAfehd THR YA o iehasl & Ueh Wi o, TSieeh arem 9 o1
319 391 5 30 Faited Ug TR ST gU € | Uk T Al off ST dXe Semsai sk ugd
Tehd & 3R § Ter § fof 718 ST 31 et Wfedt & fore wer agd et firarer wferd 2t |
3TM9 59 TS 1 T80 fohan © 3T o7at 311 s0en] Wl T8 9, 310 v & AreAw § fag il
or 2@ i =01 off SE TR ¥ THIR W@ T Tl | |

# g # a1 & FHE fh T 3 T=8-F T, T€ WeIw! HI €, TR ATl H, TR
AT 1 TR IMIE T o= ATt st off | H o= sl ot a1 safere ff Fedl ¢, Hiife & ar
TATEA E.. § Ie safee Tef e @1 § foF Tu 3R A1 3eR & 9§ § *EE affiliation €,
Ao STehER T B & o a1 3eR & Fareatee At & 21 2R & 2eft ©, o o & @ o1t
TR W E 9IS W S ¢ 1R 7 Ao 7l B § R o1 TeA wt Al ST hd aeh |
THfAT o9 -l SER T A TR F S AT qersSl <, I8 H S [ A |

# T 3R 91 Fed G STIHT ST FHI HE 5§ S e b Hes @ | T
Tl Tt S Sh1 off @ B, T T e ot <@ ¥ SR eree off, =eEse St S
%% 399 Parliamentarians &1 i A1 ¥ | 8 9ef R off 93 ¥ | Tfaw, # wifcraniz &1 o
FHE @I | 3T H 26 TS Tl STal § Ueh o1 HEH SR @iich 91 H ST o, 7 912 a8
T 81 A1 I8 T, mictarie # uget i level of debate Bt &ft, 9 2111 We H <@ i
et Toetdt | 319 Il W e <3 €1 §, 18 meaningful debate =& 2t © 27R &g
TR Y S Tt b1 Tma o g # ot 5 ave @ aten S §, sud en ) faee, |4 fiee
1 =R e # T o1 T T W © | SHI <18 3 A STaEL G, AAfh S off
ST fiet 1 3fea staer e, sue foae ot # oo famedt s €

3fd #, # =& HEm R TR SR ¥, T ST off FERR § SR Tu of €,
AR oireT ST-Hsen off ST =1fET | 30 T | Sl Hsieh TERE 8 41 ¢ | 379 $41- TSR

17



= # 50 e ufkafdd 21 T ¥ foh ST el TeR ST ST e TER | HH W Y 3N
HEEH .. Fih ST 36 <0 H 399 [ TF SAH-FH 9gd HeM Bl ¢, SHIATT, 379
- TSR STR Ble-Ie gehail o H1EaH 9 UY IR0 1 16! defuse Y Tehd € | 31T
TH TS # oft 39 G BT HIH! TEferd w4, SO F € T B § | I3 A
79 e H T T €, 79 9 3 ) for ¥ | et ge o o1 e, oTest e
et ofR STIenT &9 W @1 T HEART THRN W, a1 & hed g H STIeh! YHaRTHE
T E, TS |

18



PERSON OF DISTINCT AND DIGNIFIED STATURE

Shri Tiruchi Siva
Dravida Munnetra Kazhagam

Sir, | would prefer to speak in Tamil. Sir, on behalf of my party DMK,
I would like to extend a hearty welcome to you. Sir, you are the first ever
Vice-President where a serving Member has become the Chairman of this House.

Sir, you have come to this position, not with the help of an elevator, but
you have climbed the steps of a ladder. You had started as a grass-root worker
in a village, transcended your path and come to this high Constitutional authority
position. Now, you are custodian of the Constitution as well as the custodian of
this House.

Sir, we have seen you in various capacities. | know you for the past two
decades; since 1996 we were Members in the Lok Sabha; and many of our
colleagues here like the Railway Minister, we were all together. You have been
a very simple man. You have been a very humble person. We have walked
together holding hands. We also crossed swords. But your approach to us has
never been different. Even to the Opposition parties, Sir, you have been very
cordial. As a Minister, your performance which everyone has mentioned has
made a mark in whatever portfolios you have held. So also your timely
interventions in this House have made everyone of us to remind us of the rules
which we have to observe while conducting. You will be in a better position to
observe the rules, and we expect very, very humbly, Sir, that your outlook to the
Members of this House would be unbiased.

Sir, I would also like to say that amongst many of the things which you
have done ...to establish the neutrality which you have to maintain...I don't
hesitate to say, you have resigned from the party which is very close to your
heart for more than five decades. There is a balance in the Chair where you are
sitting. There is a couplet in Thirukkural, "Saman Saidhu Seerthookum Kolpol
amainthiruppal, Kodamai Sandrorukku ani."” What great saint Thiruvalluvar has
said was, "Like balance weights, just after balancing, unbiased side is the
hallmark of the voice." So, Sir, we expect and we believe that your outlook to the
Members of this House would not be different. Both Opposition parties and the
Treasury Benches are equal to you. Your experience would reflect in the coming
days.
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Sir, again, | would like to say that when a Hindi-speaking Member wants
to speak in Hindi, he speaks in Hindi, and immediately we get a translation.
When we speak in English, we get translation in Hindi. But if we want to speak
in Tamil, we have to give it in writing. Even though we have given it in writing, if
the Interpreter has not come, we are in a sorry state. Sir, we feel that justification
has to be rendered to not only all the political parties, but also to all the regional
languages in this country. During your tenure, we expect that such arrangements
should be made in the House that if we want to speak in our mother tongue, we
should have an opportunity because | started with an emotion. You can
understand but my colleagues can't. | can express myself better in my language,
as also many other Members in this House. So, | request you to take necessary
steps in the coming days. | hope that your tenure as the Chairman of the House
will throw more light and add more glory because all your performances have
been distinct and dignified in the past and this, | am sure, would be in future
also. We welcome you heartily. Thank you very much.
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A WITTY PERSON

Dr. K. Keshava Rao
Telangana Rashtra Samithi

Sir, | am rendered speechless for the simple reason that | have known
you for more time than many other Members here. | have known you for the last
sixty years. We were together in the Legislative Assembly in 1978. Whatever it

may be, there is one apprehension, as Shri Ravi Shankar Prasad said, 39
TR oredl 1 o Tl B, TR foran B, =@t et foseha @ | faaha 18 © o Sifet & o a1
3T el ] A1 3Tal VIS Tl Hehdl, X dTed ¢ foh STUsh! Higssid a1t 1 &1 S o a1
T W TR W AR g ol S | 98 =1d HArer == s |ed 7 FE, Thed ued
reel = el IR A 9T YIS Wredl | A feamdt | But | can assure them all that | was
safe, having worked with you, having worked in opposition, bitter opposition in
critical days, we have never been ones who have shown this kind of sides when
a political stance had to be taken and you took a stand. That is what exactly
gives us the confidence today. When you are here, | would not like to go back
and say what our relations have been, but nonetheless | would say, as the
Prime Minister has said, you have some kind of an oratory, an art which made
us forget what exactly we were opposing you for, or, why we were opposing you,
or, why you were opposing us. The confusion is so much, the entire encircling
engulfed the debate so much so that we came out asking for peace. Sir, as
somebody said just now, you must use this kind of wit, which many people
don't know, because this House, for the last ten years, when | was here, has
sometimes become too dry. It became as if we were really fighting each other.
Srarerd St -l T3 A UE 8 < o 31 g0 esH g9 ol o iR debate TR
I 2 ST off | 59 ST 9@ expect F ¥ 1 W, Parliamentary wit & aR # T fhae
R

W, Teh 3R a1 KT =g | 7 i ure § Hossrgedt # Wt of last bench #
S o iR last bench aTet st & 5= =&t complaint W&t ot foh T1ee Ft TSR & S8

Tt ®, <ifeh 3R 7€l o7t €1 The backbench is different from the centre bench
and the centre bench is different from the front bench. Even if my friends feel
bad, | say that people in the ruling party always have a grudge, and a genuine
grudge, that they are not allowed to express their voice for two reasons; one,
their leaders take it over and number two, the Chair does not give that much of
an importance which they otherwise give to the leader. That also must go away
when you are trying to build up some kind of equity here. Sir, | would not say
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anything more, except to say that | have known you for the last sixty years,
through and through, first as youth leader and of fifty years in active politics. So,
| think, to my heart, you would do justice not only to the Office of Chairman but
play a wider role of greater implication as far as national and international affairs

are concerned. Thank you very much.
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UPHOLDING THE CONSTITUTIONAL VALUES

ShriD. Raja
Communist Party of India

Mr. Chairman, Sir, on behalf of my party, the CPI, and on my personal
behalf, | welcome you. | give you good wishes on the success of becoming the
Chairman of the Rajya Sabha. Sir, you are now the Chairman of the Rajya
Sabha. You are the Vice-President of India, the second highest Constitutional
position in our country. The Prime Minister has rightly underlined that you are
from a very humble farming background. Sir, | am also the son of a landless
agricultural worker and | went to school for my secondary education in a small
place in Vellore district on the bank of river Palar which remains dried up even
today and that small place has produced twenty freedom fighters who fought for
Independence and who became martyrs. Sir, | went to college in a place called
Gudiyatham. It was represented by great Kamaraj in the Tamil Nadu Assembly
and the weavers of that place take pride even today. They only spanned the
tricolour flag during the freedom movement. Sir, that is why | always consider
the millions of faceless, nameless Indians... the fellow citizens who make the
history of our country... the strength of our democracy. Today, we have a
Constitution which is a Republican Constitution, which upholds the secular and
democratic values. We have a Parliamentary democratic system. We are a
multi-party system which ensures Centre-State relations, the federal governance
in our country. Rajya Sabha is one which really represents the States. That is
why it is called the Council of States and it is the symbol of federal governance
in our country. Whether you call it cooperative federalism or federalism, it is a
symbol. In such a House, you are the Chairman and in a multi-party democracy,
I need not tell you, you have such rich experience from being a student activist
to being the Chairman of the Rajya Sabha. You are the Vice-President. It is a
remarkable rise. One should appreciate; one should congratulate you on that.
But being the Chairman of the Rajya Sabha, underlying the importance of multi-
party democracy, you must give space for all dissenting voices, all different
viewpoints and it is not that we can have unanimity on all issues. There will
remain differences, divergent views. It should be appreciated in a democracy, as
we have today. As the Chairman, you will appreciate this point and, accordingly,
you move forward. | would like to say that you can be assured of cooperation from
me and from all other colleagues. But, the Constitutional values and Constitutional
morality must be upheld. | hope, it will be done under your Chairmanship.

Thank you very much.
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A MULTILINGUAL PERSONALITY

Shri V. Vijayasai Reddy
Yuvajana Sramika Rythu Congress Party

A HATTT FRGd, TASRR | Had 9ael dl 7 T | S9! 9gd-sIgd 9 |
Sir, you are a multilingual personality. It is an inspiration for all of us to follow
you. Therefore, | am trying to speak in Hindi for the first time. | take pride in
saying that you are from Andhra Pradesh and | am also from Andhra Pradesh.
We both belong to the same Nellore District. We both belong to the same
constituency. Of course, your village is a few kilometers away from my village
where | was born.

It is really a pride. | have no hesitation to say that you are not only the
pride of the people of Andhra Pradesh but you are the real pride of the State of
Andhra Pradesh.

Sir, the inspirational speeches delivered by you during your student days,
as a leader of the ABVP and also as a youth leader of Bharatiya Jan Sangh, at
V.R. College grounds and at Cooperative Bank grounds in Nellore where | was
born, are all memorable and can never be forgotten. They are truly inspirational.
The way you had fought for the country against the Emergency is really
remarkable.

Your performance in the Legislative Assembly of Andhra Pradesh, as an
MLA, during the late 70s and early 80s, was really historic and | wish to recall
here that people used to call you as 'Assembly Tiger.' Therefore, the role played
by you, as a Member of the Legislative Assembly can never be forgotten by the
people of Andhra Pradesh.

Coming to the very important issue of your political journey, | wish to say
that right from the beginning of your childhood till you occupied this post as the
Vice-President of India, you continued to be in one party — Bharatiya Jan
Sangh and, subsequently, Bharatiya Janata Party — which very few people
could do it. | am very confident, as the Vice-President of India, you would lead
the nation with wisdom and pride.

Finally, Sir, on behalf of my party President, Shri Jagan Mohan Reddy
Garu, my party and on my own behalf, we wish you all the best.

Thank you.
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A MULTIFACETED PERSONALITY

ShriY.S. Chowdary
Minister of State in the Ministry of Science and Technology; and
Minister of State in the Ministry of Earth Sciences

Sir, | am really proud to welcome you as the Chairman of this august
House on my own behalf, on behalf of my leader and Chief Minister of
Andhra Pradesh, Shri Chandrababu Naidu Garu, and also on behalf of my party.
Though you are born as a son of Andhra Pradesh, today is a great day that you
could emerge as a national leader. We also have to recognize the fact that our
robust Constitution and the beauty of democrary paved the way for you to occupy
this Chair.

Undoubtedly, today is a great day for all those people who like you a lot. In
a lighter sense, many of us will be missing meeting you in an informal manner.
Particularly the people of Vijayawada, Hyderabad, Bengaluru and Chennai will
be missing the programmes of 'meet and greet'. The organizing-people will also
be missing you a lot.

| always admire you for your patient hearing. Whoever will be coming to
you with whatever issues, you would always, as a solution - provider, be coming
out with proper guidance.

| have seen you as a party-man; | have seen you as a Member of Parliament;
I have seen you as the President of the Bharatiya Janata Party; | have seen you
as a Minister, twice; and, today, | am really very happy to see you as the Vice-
President of this great nation, and as the Chairman of this august House.

Today, one secret whisper in the corridors is going on that 3T ¥ 391 strict
Principal am T 1 So, we will have to be extra careful.

Thank you very much, Sir, for having given me this opportunity.
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EXPERT IN CONSTITUTION AND RULES

Prof. P.J. Kurien
Deputy Chairman, Rajya Sabha

First of all, | associate myself with all the Members who spoke here
from both sides. All of them complimented you. All of them welcomed you.
| also join them in heartily welcoming you here, congratulating you and extending
to you my greetings and best wishes. You have been in Parliament for a long
time, as a Member of the Rajya Sabha — not only in the Treasury Benches but
in the Opposition side also — and as a Minister. So, you have a vast experience.
You are also thorough with the Constitution and the Rules. You know the Rules
very well. Therefore, | think there will be no problem. Under your leadership, the
House will function smoothly, giving justice to both the sides. As the Deputy
Chairman of the House, | will extend to you my fullest cooperation. | also assure
you that | will work under your guidance and according to the Rules and the
Constitution. Once again, my best wishes to you, Sir.

Thank you.
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AN EXPERIENCED PERSON WHO CAN STRIKE A
BALANCE BETWEEN THE GOVERNMENT AND
THE OPPOSITION

Shri Arun Jaitley
Leader of the House, Rajya Sabha

Mr. Chairman, Sir, yours has been a journey, close to five decades, of a
grassroot- level political worker who literally has climbed every step of the political
ladder, and who has worked his way and worked hard to reach this position.

| first recollect about you when you were very young, and, as a student
leader, when you used to come to Delhi. This was in the early 70s and you grew
from there, grew into an office-bearer, a Member of the Legislative Assembly, an
office-bearer of a State Party, National Party, a Member of Parliament, and
today, with close to 20 years' experience as the Member of this House, you now
have the honour of presiding over this House. Since you have been a Member for
very long, you, obviously, know the traditions, the culture and the functional
style of this House itself.

Sir, there have been times where the relevance of Parliament used to
get pushed into the background, one Party used to have an overall majority. We
have also seen days where the whole Opposition was in jail and the Constitution
Amendments were passed by a depleted strength. Obviously, those are distant
memories. But each one of them has taught us a lesson. As some of the
Members rightly mentioned, we need the full participation and the cooperation
of all in order to effectively run this House, and, | am sure, your experience, as
a Member of twenty-year standing, will come as a considerable aid. Obviously,
the Opposition is naturally concerned that the Opposition must have a say. It is
undoubtedly true. Parliament is a forum. We have also been in the Opposition in
the past and we have always felt that Parliament is a legitimate forum wherein
discussions and debates, the Opposition does get a time and, maybe, some
extra time in order to put forward its views. But, ultimately, there is a balancing
act that has to be performed and the balancing act is that matters of public
interest which the Opposition wants to raise or some other Members want to
raise must be given adequate time. At the same time, there is Government
Business. The country depends on policy which is framed or the legislations
which are framed which come up for discussion and therefore there must be an
adequate balance struck between the two, and, | am sure, with your wisdom
and experience, you will be able to strike the balance itself. It is a good principle
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which my friend, Mr. Derek, and several others have advocated of not passing
Bills in din. Well, this principle has been strictly adhered to post-2014. Prior to
2014, there was no such principle. | hold 21 Bills, prior to 2014, which were
passed in the din. ...The last one was the Andhra Pradesh Reorganization Act.

Therefore, if this principle has to be adhered to, then, this is my specific
suggestion. Dr. Radhakrishnan was quoted that Parliament can't be the tyranny
of the Government. It also can't be the tyranny of the Well. Therefore, the balance
will have to be struck between adequate time to raise issues of public importance
as also to discharge Government functions. Once, we, the Members, are able
to have a consensus on how that balance is to be maintained, your job, as a
Chair, would be very easy and ultimately we will all be bound by your directions.

I join my friends in the House in saying, please give adequate time for
discussion but leave some time for Government Business also, and, | think,
with that balance, we will be able to conduct the function of this House very well.
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LET THE HOUSE BE A CATALYST IN THE COUNTRY'S
DEVELOPMENT

Shri M. Venkaiah Naidu
Vice-President of India and
Chairman, Rajya Sabha

Hon'ble Prime Minister, Shri Narendrabhai Modi ji, respected Leader of the
House, Shri Arun Jaitley ji, respected Leader of the Opposition, Shri Ghulam
Nabi Azad ji, hon'ble Deputy Chairman, Prof. P.J. Kurien ji, hon'ble Ministers,
hon'ble distinguished Members of this august House. When I first entered this
august House as a Member in 1998, | never had even the faintest idea that one
day | would have the honour of presiding over this House as its Chairperson.
This is the beauty and majesty of our parliamentary democracy and its strength
as well. It can lift a commoner like me to such an exalted position and offer
opportunities to discharge onerous responsibilities that go with this position.

| am from a small village, son of a farmer, even now fond of agriculture,
because the basic culture of India is agriculture. | feel proud that | am an
agriculturist. From there, | had a long journey. You are all aware of it. | had a very
humble background. | lost my father and mother at a very young age. | lost my
mother when | was one year and three-four months old. | can't even recollect my
mother's face. But keeping in view the responsibilities that have been cast upon
me at various levels, | have always tried to do my best. Ultimately, you, Members
of Parliament of both the Houses, have been kind enough to elect me as the
Vice-President of India. | feel really humbled by the honour given to me.

I have also been given the responsibility of presiding over this House; as
Vice-President, assisting the President, performing the constitutional
responsibilities and also presiding over this august House, the Upper House.
I am grateful to all concerned for reposing faith and confidence in me and entrusting
such responsibility to me. | don't wish to talk anymore about parties, which
party has supported me and which party has not. That is not an issue. That is
over now. Now, | am an all-party man, above party politics. 3= IHi St =
Frbeman o Teiw § S oTeT e 1, T STRT U 2TdE 1 S U e, fafvea W
I will be a person above politics. | will try to see to it that this House is functional
and every one of you gets an opportunity; small or big is not an issue. The only
thing is that if everybody follows the rules, regulations and the procedures, then
everybody would surely get an opportunity.
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Before | elaborate on my thoughts as the Chairman of this august House,
I would like to briefly reflect on the origin and role of this federal Chamber of the
Parliament of India. With its roots in the Monteagu- Chelmsford Report of 1918,
the Council of State first came into being in 1921, further to the Government of
India Act, 1919, as a second Chamber of the then Legislature with a restricted
franchise. Subsequently, there were extensive debates on the need for this
House in the Constituent Assembly. It was considered that a single, directly-
elected House would be inadequate to meet the challenges before free India.
Accordingly, the Council of States was created as a federal Chamber, that is, a
House elected by the elected Members. An element of dignity and prestige was
accorded to this Chamber by making the Vice-President of India the ex officio
Chairman of this House. The learned Members of the Constituent Assembly
envisaged this Chamber as a House of reflective and evaluative reasoning. Late
Shri N. Gopalaswami Ayyangar termed it as a House which can rein in passions
of the moment.

Late Shri Lokanath Misra ji described it as "a sobering House, a reviewing
House, a House standing for quality, and the Members will exercise their right
to be heard on the merits of what they say, for their sobriety and knowledge of
special problems." This House of Elders is meant to ensure federal equilibrium
and equanimity in legislation. A provision has also been made to nominate a
good number of knowledgeable persons from different walks of life to further
enrich the debates. That is the purpose. This House is also expected to protect
the interests of the States in the federal scheme of things. This goes to prove
that this august House has a clear mandate to perform, provided the Members
do not desire, even unintentionally, to reduce its role to that of a superfluous and
irrelevant one, as is already being referred to in some quarters in a muted manner.
It is a choice in the hands of the hon'ble Members.

Hon'ble Members, as the world's largest democracy, the fastest growing
economy, our country needs efficient and effective legislations to administer its
processes, mobilize resources, build partnerships, ensure socio-economic
equality, etc. The entire world economy is slowing down. Even our neighbour's
economy, which is a powerful economy, is going negative. We are fortunate
that we are the one country, India, that is Bharat, which is moving forward and
which has got a bright future.

Hon'ble Members, time is not on our side. Even after seventy years of
Independence, we are grappling with basic issues of poverty, illiteracy, inequality,
agrarian and rural development challenges, sometimes abuse of power at various
levels, and then regional inequalities, economic disparities. Some countries,
similarly placed with us at the time of our attaining freedom, are marching ahead
with lot more focus and a sense of urgency, marshalling their energies in a
much better manner. Keeping these challenges in mind, we must all come
together, work together and then try to take the country forward.

For the success of an individual, institution or a nation, time management
is very crucial. We don't have the luxury of time. We need to make up for the
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lost opportunities over the last seven decades if our country were to realize its
full potential, given its huge stock of human and natural resources and other
advantages. We have abundant human resources, great intellect, and a great
culture and heritage bestowed upon us by our forefathers. This august House
meets for much less than a hundred days per year. Should the hon'ble Members
not make the best use of this available time in furtherance of the cause of our
country and the people? The choice is to be made by the enlightened Members.

We take pride in our diversity and the unity that flows from it. If that be the
case, can't we be united in the pursuit of common national goals and in enabling
young Indians realising their aspirations? Our democratic polity allows flourishing
of different ideas and thoughts on a range of socio-economic issues. But
adversarial politics should not be allowed to have adverse impact on the
functioning of Parliament which, in turn, impacts the progress of our nation. We
are all Indians; we are all working for the betterment of India in our own sphere of
activity according to the principles in which we believe. We may belong to
different parties, but our common aim is to strengthen India, to make India
stable, strong and prosperous and to see that the fruits of development reach
the last man in the line, what you call the Antyodaya, uplifting the poorest of the
poor.

Political democracy is a sacred instrument in the pursuit of national
interests. But a fractious polity, finding its echo in the legislature, impedes the
forward march of our country and the people. No Chamber of our parliamentary
democracy can be allowed to be an extension of such a fractious polity. We are
only rivals. | firmly believe | am speaking from my heart, Hon'ble Members, that
we are all political rivals; we are not enemies. As | said, each one, according to
his belief, is working hard, pursuing his own political thought and process to
strengthen the country and to help the people. So, keeping that in mind, we
must act together; we must come together; we must discuss, debate and deliver.

Yesterday, | had an occasion to go and meet the outgoing President,
hon'ble Shri Pranab Mukherjee. He is one of the most senior politicians and
statesmen of the country, and he told me what he had said earlier also. | repeat
what he said. He said, "The Parliament is to discuss, debate, decide, not to
disrupt.” We should not use the last 'D'". It is very easy to say, but, at the same
time, it is not impossible to implement. Keeping that in mind, | hope that everybody
understands.

Every election gives the winner a mandate and the Opposition the
responsibility of ensuring accountability of the Executive. | had been in the
Opposition for a long time. The Ruling Party has the power. The Opposition
must, at least, have its say. But, at the end of the day, the democracy says that
the Opposition must have its say, and the Government must have its way because
it is as per the mandate of the people. And, all of us must respect the mandate
of the people.
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Friends, democracy is not only about numbers but also about trying to
understand and appreciate each other's point of view. It does not necessarily
mean that we reduce the functioning of our Legislatures to a mere numbers
game. The play of numbers should stop with the formation of Governments and
thereafter, it should be resorted to only in the rarest of the rare cases. We must
discuss, we must debate and then we should decide. Only then will we be able
to deliver the best. So, this is my request to all of you.

An emerging economy like ours should be guided more by a shared destiny
in the functioning of our Legislatures. More and more discussion, referring it to
the Committees, and then discussion in the Committee goes beyond party
lines. | myself was the Chairman of some Committees, particularly | was the
Chairman of the Standing Committee on Home Affairs for five years. Even on
important issues, tricky issues, at the end of the day, we used to come to some
common understanding. As there was no media and there was no other such
thing, people used to speak out of their heart on what they believed and they
used to appreciate and understand each other's point of view. That is why, the
historic Land Boundary Agreement cleared by the Houses of Parliament, the
historic GST Bill, and even the historic legislations that have been passed over
the years, not only during this regime but in earlier regimes also, were the
products of collective wisdom of both the Houses of Parliament. That was after
a meaningful debate.

Hon'ble Members, all that the people of our country desire is that the
Parliament should be the voice of sanity, echoing their concerns and finding
solutions to their problems as the best way forward. Over the years, both the
Houses of Parliament have done a reasonably good job but, somehow, there is
a growing concern and resentment among the people about our functioning. As
the Parliamentary Affairs Minister, | used to go and meet the media at the end of
the Session and then outline as to how many legislations had been approved,
how many hours we sat, how we made up for the loss of time, etc. The point is
that it is only a question of management of time. If you are able to utilize the full
time, you will have enough time. If you spend time in procedural wrangles and
other things, then the time, that will be lost, will be a loss to the smaller parties
and independent Members. So, keeping that in mind, | will try to do my best to
see that all Members get their right and also their due while debates take place.

All that is needed is an attitude of give and take on the part of both the
sides. This is possible through strategizing for effective functioning of the House
rather than for its disruptions. This needs an enlightened approach on the part of
allthe concerned. | always say that let the Government propose, let the Opposition
oppose, let the House dispose this way or that way. That is the way forward.
Unfortunately, obstruction and disruption of the proceedings is increasingly being
chosen as the first Parliamentary option. | don't want to dwell on that, but
countrymen get disillusioned sometimes. As there is live coverage, when they
see what is happening in the Parliament, they get disillusioned. We must
understand their feelings. Now, we are in an aspirational India, India that is
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going forward. The younger generation is taking more and more interest in the
public affairs of the country. Keeping that fact in mind and keeping their aspirations
in mind, we must live up to their expectations. The school children look up to
the Legislatures, and the people, in general, of the other countries look up to the
Indian democracy because we are the largest Parliamentary democracy in the
world.

So, friends, what | say is, let us utilize the time that is available in an
effective manner. | will be more than happy if you all come together and the
Government also is willing to extend the time of the sittings of the House. | will
be more than happy to welcome it. | can only impress upon the Government
provided the time that is already available is spent meaningfully and constructively.
Then, we can plead our case, make a request and suggest to the Government
to extend the session timings. When you are not able to utilize the time that is
already made available to you, then, going and asking for extending it will not
have any rationale and it will not be appreciated. So, | hope, in the coming days,
we will be able to put our best efforts together. The best way of enforcing
accountability of the Executive by the Opposition is to engage the Government
and corner them in an informed debate.

| have experience in Legislature. Dr. Keshava Rao was mentioning about
it. Dr. Subbarami Reddy and others also know, | used to be a very bitter critic
but, at the same time, | never used to cross the line. We cherished it in
Opposition. The best part of my legislative life was the time when | was in the
Opposition rather than in position. It was so because we had constructive debates
and we used to score points and feel happy.

At this juncture, as the Chairman and the custodian of this House, | also
have an advice to the media. Media also should report constructive debates that
take place in the House. The Members come prepared. | have seen that some
of the Members make very valuable contribution, they make a lot of good
references, but, unfortunately, and, this is the feeling among all the Members
including myself, that the media is only giving weightage to sensationalism, to
negativism, to controversies, and to dramatics rather than effective debates.

So, | have a suggestion to the media. The media is free. We are in an
independent India. | cannot direct them but the only thing that | can convey to
them from this Chair in the beginning of my tenure is, please focus more on
constructive debate. | want to share with each one of you one thing. When
| came to this House, | was asked to speak on agriculture, which was my
favourite subject. | prepared myself, went to library and gone through
Swaminathan Commission recommendations, gone through so many reports
and speeches of Acharya Ranga, the great farmer leader and all, and, after a lot
of efforts, | prepared myself and came to the House. Thanks to the Chairman at
that time, | was allotted 52 minutes' time because at that time, the party to
which | belonged also had a substantial time. Everybody liked it. Even
Swaminathan ji himself, Sharad Pawar ji, Ram Gopal Yadav ji, Raja ji and all
complimented me for my speech. Next day, to my disappointment, there was
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no mention of it. Only one paper wrote, 'Mr. Venkaiah Naidu spoke elaborately
on agricultural problems'! So, there is a heart-burning among the Members. You
report what is happening here. | am not stopping that. | have no right to advise
you that way. But, at the same time, also report what is positively happening in
the House, what is being constructively debated. That is the sacred duty of the
media also. So, | thought, | should give this advice from the Chair to the friends
from the media because sensationalism alone is not going to help. Your headline
cannot be the deadline. The main line is thinking of the Parliamentarians and
the collective decision of the Parliamentarians. That is the main line and that
has to be taken care of.

Friends, we, as the Upper House, must show the way forward to the other
legislatures across the country. As a Member of this august House for more
than 19 years, most of the time as an Opposition Member, | am aware of the
sensitivities of both sides of the House, the Rules of Business, rights and
privileges of the hon'ble Members, the feelings and even the frustrations on
some occasions. | am also conscious that eminent persons like Dr. Sarvepalli
Radhakrishnan, Dr. Zakir Husain, Justice Hidayatullah, Shri R. Venkataraman ji,
Dr. Shanker Dayal Sharma, Shri K. R. Narayanan, Shri Bhairon Singh Shekhawat ji,
and others had presided over the proceedings of this august House with
distinction.

My immediate predecessor, Shri Hamid Ansari, did so for ten years. It
shall be my endeavour to uphold the traditions and standards set by these
worthy people. | am also happy to have an able and experienced colleague and
deputy, Prof. P.J. Kurien. | have seen him taking most of the suffering from the
Chair and, at the same time, normally not losing cool and maintaining balance.
But sometimes, there are gravest provocations. After all, he is a human being.
He is not God.

I would like to appeal to the hon'ble Members on this occasion to keep in
mind the poorest of the poor who want to be recognised. The poorest of the poor
of the country need to be recognised. Their voice has to be heard. Their aspirations
have to be understood and they have to be met. That should be uppermost in
our mind and they should not be deprived of their rightful opportunity which is
guaranteed under the Constitution, which is part of our parliamentary democracy.

Friends, let us be guided by the shining principles of our Constitution, the
ideals of freedom struggle, the noble thoughts of great souls like Mahatma
Gandhi, Dr. B.R. Ambedkar and all other leaders who gave their sweat and
blood for bringing our country this far. Always be reminded of the great speeches
made by great leaders.

As a legislator, | used to go to the library and read what Indrajit Gupta ji
said, what Bhupesh Gupta ji said, what Nath Pai ji said, what Vajpayee ji said,
what Piloo Mody ji said, what Minoo Masani ji said and what Acharya Ranga
said, and in the Assembly, what Tenneti Viswanatham ji said, what Gouthu
Latchanna ji said and the great speeches of Anna of Tamil Nadu. These things
| keenly observed. That really brought me to this place. | am sharing it with
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you. | am opening my mind and sharing it with you. | come from a very humble
family. From there to reach here took two things. One is hard work and second
is study. This is my request to all the hon'ble Members. Of course, there are
many senior Members. We will be missing Sitaram Yechury ji who is one of
the leading Members of this House. He is a very experienced and
knowledgeable person.

Friends, we all must work hard to get the due place in the comity of nations
and ensure smile on the face of every citizen. Let us be guided by the right of the
people for a better future. There is a certain new sense of purpose and urgency
being demonstrated by the Union and the State Governments in a spirit of
competitive and cooperative federalism. | am happy the hon'ble Prime Minister
has given a call that the Centre and the States must work as Team India. That is
the need of the hour. Not only the Centre and the States but also the local
bodies. Keeping in view the spirit of the 73 and 74" Constitutional Amendments
whereby the powers to be given to the lower level of the democratic system,
three Fs (funds, functions and functionaries) should be transferred to the local
bodies, be it the panchayats or the municipalities. That should be our guiding
principle.

We must all work in the spirit of a competitive and cooperative federalism to
quicken the pace of development, to offer more opportunities to people for bettering
their lives. Let us play the role of a catalyst in fulfilling this national quest. | would
like to assure you that it shall be my endeavour to uphold the dignity of the office
of the Vice-President of India and Chairman of the Rajya Sabha and live up to the
trust you have reposed in me. | am at your service and always open to your
suggestions for improving the functioning of this august House as per your collective
wisdom.

In the end, | would like to remind the hon'ble Members of the Resolution
adopted by this august House at the Special Session on the occasion of Golden
Jubilee of our Independence in 1997 after fifty years of Independence. Both the
Houses sat together, discussed elaborately and approved a pledge. The Members
resolved to preserve and enhance the prestige of the Parliament by conscious
and dignified conformity to the entire regime of Rules of Procedure and Conduct
of Business of the Houses and Directions of the Presiding Officers. Some of the
Members have suggested that the tradition of not passing the Bill in din should
be continued. | hope that there won't be any scope for such a situation. No din,
then no passage of a Bill in the din. Both can go together. If we have a quiet
atmosphere and have a meaningful discussion, then we can pass the legislations
after a thorough discussion. That is how | think about it. Friends, | conclude by
recalling once again what Shri Pranab Mukherjee, the outgoing President,
said, "Let us debate, discuss and decide. Let us not disrupt.” | would like to
thank you all from the bottom of my heart for giving me this opportunity. Namaskar!
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